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I commend these Demands for the
acceptance of the House.

Shrimati Renu Chakravartty (Ba-
sirhat) rose—

Mr. Speaker: We are not sitting
up to 7 o'clock. So. why not we
start off with non-official  business
immediately? The hon. Member may
speak on Monday.

Shrimati Renu Chakravarity: Yes.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

EIGHTY-FIRST REPORT

Sardar Hukam Singh (Bhatinda):
Sir, 1 beg to move:

“That this House agrees with
the Eighty-first FHeport of the
Committee on Private Members'
Bills and Recsolutions  presented
to the House on the 29th March,
1961.”

Mr. Speaker: The question is:

“That this Housc agreeg  with
the Eighty-first Report of the
Committee on Private Members’
Bills and Resolutions presented
to the House on the 29th March,
1961."

The motion was adopted.

16.06 hrs,

RESOLUTION RE. DEVNAGARI
AS COMMON SCRIPT FOR ALL
REGIONAL LANGUAGES—Contd,.

Mr. Speaker: The House will now
sume further discussion of the Resolu-
tion moved by Shri Prakash Vir
Shastri on the 17th March, 1961,
namely:—

“This House is of opinion that
Devnagri be adopted as a common
script for all regional languages
in order to bring them closer to
each other.”
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Out of 1 hour and 45 minutes allot-
ted for the discussion of this Resolu-
tion, 1 hour and 30 minutes have al-
ready been taken up. Shri E, V. K.
Sampath may continue his speech.

Several Hon. Members rose—

Mr, Speaker: Let me hear hon.
Members one by one. Shri Prakash
Vir Shastri.
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Shri Tyagi (Dehra Dun): Sir, T want
to submit now that the Members of
Parliament are  practically  getting
tired of sitting up to 7 o'clock. It is
really very hard. Whether you extend
the time or not, you may take this
also into account that to sit up to 7
o'clock is not possible.

2] M,

Mr, Speaker: We are not siiting up
to 7 o’clock today. That is why 1 start-
ed non-official business immediately
after the Prime Minister's spcech. We
will conclude at 6-30.

Ch. Ranbir Singh (Rohtak): The
time for this resolution may be ex-
tended.

Mr, Speaker: Is it the desire of the
House that the time for this Resolu-
tion be extended by one hour?

Some Hon. Members: Yes.

Shrimati Renu Chakravartty (Basir-
hat): We have always been demand-
ing that the time of Private Members
should not be curtailed. Normally, we
would have started at 3-30 and would
have continued for 2§ hours.
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Mr. Speaker: We have already start-
ed. It is about 6 minutes past 4. I
have already called upon the Deputy-
Speaker to move his motion, So, the
work has started practically at four.
If the hon. lady Member wants 5§
minules more, I am prepared to sit.
But, it does not matter.

So far as this Resolution is concern-
ed, we will have one more hour.
There will be time for the other Reso-
lution to be moved, Shri Sampath
who was in possession of the House
may continue his speech.

Shri Sampath (Namakkal)
addressing the House in Tamil,

began

Mr. Speaker: The hon. Member can
speak in English. (Interruption).

I may inform hon, Members that
both Hindi and English are the offi-
cial languages now. Any hon. Mem-
ber who is not able to express himself
cither in Hindi or in English will be
permitted to speak in his mother-
tongue in which case the entire speech
would not be reported. We have not
got the facilities for reporting, The
hon. Member must submit in advance
a summary of his speech in English
or Hindi for incorporation in the offi-
cial report, I believe the other day he
started in English. Therefore, he
will continue in English.

Shri Tangamani (Madurai): The
other day he mecrely mentioned, ‘Mr.
Speaker’. That was all

Mr. Speaker: ‘Mr. Speaker’ is Eng-
lish. ‘Speaker avergale’ s Tamil
Yes; he can give a summary of his
speech in English later on.

He may speak in Tamil

If he wants other hon. Members to
follow what he says, he would speak
in English, (Interruption).

After Shri Sampath spoke a sentence
in Tamil—
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Shri Khadilkar (Ahmednagar): On
a point of order, Sir..***(Interrup-
tions.)

Mr, Speaker: Order, order.

Shri Sampath: May I refer him to
the Directions by the Speaker—page
597

Shri Khadilkar: Mr. Spcaker, as you
have said, if an hon. Member is illite-
rate so far as Hindi or English is con-
cerned., | ..

Shri Sampath: What does he mean
by ‘illiterate'?

Shri Khadllkar: In this House, we
are supposed to understand each other
and then debate a subject. If a Mem-
ber speaks in a language which is
absolutely unintelligible, what is the
contribution that he is making to the
debate?

Mr. Speaker: I will answer the point
of order...... (Interruptions.)

Order, order. Hon. Members go on
deciding the point of order themselves.
Hon. Members will see that no qualifi-
cations have been imposed for mem-
bership of this House. It is not a qua-
lification for membership in  this
House that an hon. Member must
know either Hindi or English. Any
person is qualified 1o be a Member
herc: only he should be a citizen of
India.

There is the provision in the Consti-
tution that if a per:on is not able to
express himself either in Enplish or
in H:ndi, which are the official langu-
ages, he can speak in his nwn mother
tongue, that is, a regional language;
if he does so, he has to sumbit a copy
of his speech for being incorporated in
the proceedinpgr. It is for the hon.
Mcember to decide There may be
some people who know some English.
Many of our friends may know some
Hindi. If they are asked to speak In
Hindi and express themsclves correct-

***Expunged as ordered by the Chair.
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ly, it may not be possible for them
to do so. I can also speak in Hindl but
not on every subject. I cannot speak
In Hindi except on some subjects
about which I am trying to specialise.
Therefore, it is for him to decide as
to whether he can properly ex-
press himself upon a particular
matter in Hindi or English or in his
own mother tongue, I give that free-
dom to all hon. Members and I am not
going to impose any restrictions.

But I reserve my judgement on this
question: if constantly 1 have heard
an hon. Member in the House speaking
in English without any difficulty or in
Hindi without any difficulty, I will
allow him with very great hesitation
to spcak in any other language. But
then, I must also be satisfied. I am
satisfied that Shri Sampath will ex-
press himself better in his mother
tongue.

Shri Khadilkar: ... .* **
Tuptions).

Shri Nath Pai (Rajapur): Mr.
Speaker, Sir, you have bceen guiding
the House most correctly. May 1
make this plea that it is a very seri-
ous thing to make such disrespectful
and discourteous references to other
languages as Shri Khadilkar has done?
We are proud that we have fourteen
languages and they have a right to be
heard in this House. I plead, Sir,
that the words*** may be expunged
because they mean disrespect to
Tamil?

Mr. Speaker: I did not hear what he
said. Let the Official Reporter read
out what Shri Khadilkar said.

(Thereupon the Official Reporter
read out the portion).

This will be expunged as also his
earlier remarks. After I gave a rul-
ing, he raised a point of order. There
is no substance in the point of order.
It is not a matter which has been
decided only for today. As a matter
of fact, one hon. Member from Ananra

(Inter-

Pradesh from Srikakulam—] know—
was unable to speak in English or
Hindi. Sometime ago, an hon. Mem-
ber from Bengal made a similar re-
quest. Therefore all hon. Members
who are not able to express them-
selves, and who, in the opinion of the
Speaker have not been able to ex-
press themselves in either English or
Hindi, will be allowed to speak in
any one of the fourteen languages.
One language is as gcod as any other
language. I am nol prepared to
underrate any, Will the hon. Member
withdraw his statement?

Shri Khadilkar: I withdraw.

Mr. Speaker: That will be expung-
ed. Already there is so much of lin-
guistic controversy and so much of
misunderstanding between one section
and another. I do not want that from
this House anything should go out to
the country, which will crecate more
disturbance and more misunderstand-
ing.

Shri S. M. Banerjee (Kanpur): 8Sir,
if Shri Khadilkar could change from
this parly to that party, people can
change their language.

Shri Khadil\kar: That is uncharit-
able,

Ch. Ranbir Singh: We are in favour
of Tamil (Interruptions).

Mr. Speaker: Order, order. Hon.
Members must also try to learn one
of the South Indian languages. There
ought not to be only one-way traffic.
Why not hon. Members also learn
one of the South Indian languages?
(Interruptions.)

Tamil is claimed to be a nice langu-
age and as old as Sanskrit,

sit fegrer feg (7TR) - oew
At A # frogwwr afwlt amd
A Y o1 YT ¥ 1 o B YR
A, T f g TRy e Ay e

P
|iTRT

..‘.““:.“-F_:-xpunged as ordered by

the Chair.



8587  Resolution re:

kst e i . Wi growm g
2

Shri Sampath: spoke in Tamil.

**(Translation ot the Tamil speecb is
given below):

Mr. Speaker, I wish to speak in my
mother-longue, Tamil, particularly on
this occasion when we are discussing
& Resolution that secks to offer a solu-
tion to the language issue of India.
T have been for the past few years
hearing patiently speeches made in
Hindi and Urdu without understand-
ing even a word. 1 remember when
once an hon. Member was speaking in
Hindi he was reterring to Tamilnad
quite often. I requested him to say at
Jeast that portion in English, so that
I could understand, but he who knows
English as well as Hindi refused to
say it in English. I simply wanted to
“inflict” the same kind of treatment
on them so that they might realise the
Pplight of non-Hindi speaking Members
hearing Hindi specches. Even now, we
sec in this Housc how agitated they
become to sce a languapge other than
Hindi spoken in the Parliament.

In this context, I wish to say when
the demand for a separate State in
the Sou'h was first raised. It was
when, in 1938, Mr. C. R. formed the
first Congress Ministry in Tamilnad
and introduced compulsory Hindi in
schools the demand for a separate
sovereign Tamilnad was put forward
by the people of Tamilnad. From that
dav nothing has happened to assuge
the fears and doubts of the Tamil peo-
ple regarding the domination of Hindl,
but on the other hand, much has been
done by the Hindi chauvinists to
aggravate them further.

In European history, there had been
many instances where domination by
one language group over another by
wiriue of their political power was
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attempted, but those attempts never
succeeded. ] wish to sound a note of
warning to the Hindi chauvinists that
similarly their attempts to build a
Hindi imperialism will also meet with
tailure. As fanaticism with regard to
Hindi mounts here in the North, so
also the spirit of resistence is growing
stronger and stronger in the non-
Hindi-speaking areas. As such, it is
clearly evident that this move, al-
though it has an innocuous look of
dealing with some academic question,
1s a political one. The presence of the
hon. Home Minister to take part in
the discussion instead of the Education
Mimister further clearly shows the
politics behind this move.

1 do not know whether the Mover
of this Resolution has anv knowledge
about the ancient and glorious history
of Tamil cullure and language., If he
had knowpn something about it, he
would not have dared to prescribe a
seript for Tamil,

In the end, I will be failing in my
duty if I do not express my gratitude
for your considered ruling, allowing
me to sprak in my language. Nay,
Sir, vou have earncd the praise of 40
million Tamilians.
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Shri Tyagi: Sir, I may be allowed
half a minute. I would like to say
this:

L] Ll L]

Mr. Speaker: Order order. I do not
want any fun and frolic like this.
This portion will be deleted: it would
not apepar in the records, This is not
a matter for mere frolic here, I allow-
ed the hon. Mcmber to speak, but
what is the meaning of this?

Shri Tyagi: I have just got it trans-
lated so that he could follow me.

Mr, Speaker.: It is very wrong. It
will not form part of the proceedings.

Shri Tyagi: May I say it in English?

Mr. Speaker: I would request him
to withdraw those remarks with an
apology to this House.

Shri Tyagi: I apologise to you with-
out any reservation. You are quite
right and I think your ruling is quite
right. But my submission is, if I want
to reply or to appreciate, I must have
some substance of his speech.

Mr. Speaker: I have said it in the
manner in which I know Hindi, The
same question was puf o me by Shri
Prakash Vir Shastri. He is the hon.
Member who has moved the resolu-
tion and he says he has got the right
to reply. It is only when Shri Tyagi
has a turn to speak that he need ans-
wer. Otherwise, he would not be in
the same position as Shri Prakash Vir
Shastri who has got the right to reply.
I told him, I will pass an extract in
English of the speech delivered by
Shri Sampath and if Shri Prakash Vir
Shastri is not able to follow English
fully, I shall even give a translation
in Hindi, Shrl Sampafh has under-
taken to give a summary of his speech
to me. In view of that, Shri Tyagi
has absolutely no point.

Shri Achar (Mangalore): We are
feeling the same difficulty when a
Hindi speech is going on. Either there
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must be a simultaneous translation or
some substance should be given to us.
I have felt it for the last four years.
We are not able to follow what are
called Hindi speeches, but which are
really Urdu speeches, I have taken
objection to that.

Mr. Speaker: He need not bring in
a controversy between Urdu and
Hindi. Hindi is the official language,
but I know hon. Members from West
Bengal, Madras and Orissa are not
able to follow and comprehend the
speeches in Hindi. But Hindi is the
official language. Therefore, I have
been taking steps to instal simultane-
ous translation in this House as early
as possible. I have talked to the hon.
Finance Minister. He said he will have
a talk with the Prime Minister. I am
also negotiating with the companies to
nstal it as quickly as possible. I shall
try to do so, God willing, before the
next term starts.

Shri Thanu Pillai (Tirunelveli): Mr.
Speaker, Sir, this resolution coming
before the House possibly with the
intention of unifying the country with
one scripy for all languages, I am
sorry to say, will produce a contrary
effect. It has produced a contrary
effeet. My friend, Shri Sampath,
treated this House to a very good
speech in Tamil which unfortunately
many hon. Members would not have
understood, because they do not know
Tamil; they would not have under-
stood the force of his arguments. But
his intention has been perhaps to take
this opportunity just to make the
others feel how we would feel when
we do not know the language. That
has been the effect of his speech here.

I would have understood it if a
Mcmber does not know English and
he speaks in Tamil. But Shri Sampath
knows English; nevertheless he thought
it fit to speak in Tamil. Simply for
the reason that he was agitated per-
haps. As he pointed out, Hindi which
was accepted by the Constitution, was

"Eipunged as ordered by the Chair.
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opposed in Madras, because there was
an element of compulsion in it. That
was a handle for some people to start
an agitation of opposition. An orga-
nisation lives in the name of that
opposition and grows only through
that. The right policies of our Prime
Minister and the moderation which has
set in in recent times has alleviated
that wound considerably.  But now
this introduction of one script for all
languages will give a plan for the
people to agitate in the south; instead
of calling it Hindi imperialism, they
are going to call it Nagari imperialism.
I would beg of hon. Members to see
whether we should give opportunily
for such agitations in this country
when we are already Dbeset with
linguistic divisions and the consequen-
tial linguistic fanaticism that has
grown in this country. Every day we
hear from the States in free India,
which is considered to be one country,
complaints that people are not safe
and secure, there is the problem
of majority and minority com-
munities. Having that background in
mind, can we, as responsible Mem-
bers of Parliament, endorse this Reso-
lution? Whatever might be the inten-
tion of the hon. Member, can it be
practically applied today in the pre-
sent day conditions of India?

The difficulty for a Member is not
to learn a language so much as to
learn a new script. 1 would suggest
—in fact, I have already suggested it
in a committee—that if you want
Hindi to be brought in much quicker,
the easier method is to publish Hindi
books in all the scripts of India. There-
by. the spoken Hindi will go in this
country, people will understand each
other a little better than what they
do today and. in the process, a little
more of Hindi will be learnt. Ulti-
matelv, if they learn the Nagari script
and the Nagari script takes root and
becomes a common script as an ine-
vitable consequence of some step, it is
a different matter. But to tell the
people of this country, when we have
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gol 14 languages and 14 different.
scripts, to adopt the Devanagari script
as the only script js not fair. Here I
may sav that in our neighbouring
country, Ceylon, there is a great crisis
developing and racial and linguistic
disturbances are going on, although
they have got only two languages in
that couitry. We have, on the other
hand, got 14 languages. We have not
allowed the issue to reach such a stage
because of our policy.

If the language ijs the spirit, the
script is the flesh and blood. If you
analyse the scripts of India, you will
find that Tamil script has the minimum
letters and an easy-flowing style,
which is not available in the north
Indian languages, which have got the
Devanagari script or some derivative
of the Devanagar: script Tamil and
Malayalam have got a prticular type
of script which is not akin to Nagari.
Then, we have got so many volumes
in olui leaves (palm leaves) and many
bouoks. Do you think you are going to
destroy the whole thing and switch
over to another script? It will result in
a lot of heart-burning. Why create
doubt, suspicion and apprehension in
the minds of the people that you are
trying 1o take away something which
they cherish?

In our approach to the language
problem we should be rather more
careful than even in  other matters.
Matters of development here or there,
matters of priorities here or there,
would not affect people so much as
the language problem. The language
problem will affect the village people
and will go into the root of the coun-
try, everywhere. It is easy to cxcite
the people through some approaches
and everybody is resorting to the com-
munal approach, caste approach and
the linguistic approach, because every-
body knows this iz the only easiest
approach for them to agitate, and to
agitate the minds of the people.

You might be wondering why the
neople of Tamil Nad take grest ew-
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.ception to this question of Hindi,
which is not seen in any other part of
the country. Even in the South Indian
languapes, Telugu, Malayalam and
Kannada have got a large content of
Sanskrit; Tamil has got the least con-
tent of it, and that too by association
and impact and not by derivation.
Now, as a counter-action to the forces
which are trying to introduce or im-
pose Hindi, the people in Tamil Nad,
the pandits there, they are trying to
remove cven the few Sanskrit words
which are there and revive in their
place old Tamil words which would
have been there or coin new Tamil
words which may be unintelligible
even Lo them. Here is the spirit of
retaliation. ther spirit of opposition
created by some wrong policies some-
where, whoever may be responsible
for it. We may think that it is not the
Minister who is doing it, but whatever
is done in Parliament and is reported,
has got a reflection on the people and
they react to it. So, should we from
here act in a manner which will have
a bad reaction is another problem.

Shri Vinobhaji was in the South and
said manythings about Tamil. “I am
proud of my language. My pcople
will do anything to retain it and will
face any consequences not to lose it,
not because we are fanatics but be-
cause it is our ancient language which
our great men have developed and
passed on to us.” This is what Veno-
bhaji said in Tinnevelli in a public
meeting. ‘“There are some languages
which are ancient like Sanskrit, Greek
and Latin, but not modern and current.
There are languages that are current
like English, but they are not as anci-
ent as Sanskrit or Latin or Greek.”
He complimented the people of Tamil-
and who have got a language as an-
cient as Sanskrit or any other foreign
language, and as current and modern
as modern English. He complimented
us and said, “You have got a message,
a responsibility, a duty by the country.
A people who have continued to retain
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the currency of a language for thou-
sands and thousands of years have got
something in them which they should
be proud of, should retain and make
use of. You have got a message and
duty by the country.”

An Hon, Member: We are not on
the question of language but on the
question of a script.

Shri Thanu Pillai: I told vou that
we are as much concerned gbout the
script as about the language. What is
a man without the body? The script
is the body and the language is the
soul, Let him understand it.

Then, I would submit another thing.
Some new type of printing was being
resorted to. They wanted to  make
some minor changes in Tamil letters.
One or two papers adopted it, but
many have not adopted it. They re-
fused to adopt it. When they are not
willing to have minor changes in the
Tamil seript itself, to go and tell them
that you will have to adopt a common
language for all purposes..... .

Pandit K, C. Sharma (Hapur): Com-
mon script.

Shri Thanu Pillai: If somebody
would teach me Hindi in the Tamil
script, 1 would be able to pick it up.
It will be easy. But to ask me to
learn a script is a most difficult thing.
Over the question of script, there is
yet another school which wants to
have the Roman script for Hindi.
Roman Script Urdu is the language
which j; being used in the military, 1
hope it is being continued. But there
are various views and opinions on this
question. Let us not add to the com-
plication which is already existing in
the country by an approach the seri-
ousness of which has not been well
understood.

I only submit that it is not a timely
placed resolution. Till Nagari takes
root as a common script, the wise thing
is not to press for it or ask for it.
Wait for the day when Hindi will be-
come the common language of India.
If in the process of that unification of
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Hindi in Nagari script people acquire
knowledge of the Nagari script and
adopt it, we are not going to have any
objection. But, otherwise, jt will
create complications. 1 request hon.
Members that this resolution should
be negatived.

Shri A. C. Guha (Barasat): Mr.
Speaker, Sir, I think the intention of
the hon. Member for moving this re-
solution is quite laudable. But as has
been pointed out by most of the hon.
Members, it is a most inopportune
resolution at this time. Considering
the temper and feeling in the different
States in the country, I think the best
thing that he can do now is to with-
draw the resolution; otherwise, it will
surely be defcated. I expeet that he
does not want his resolution to be
defeated.

That is from the point of view of
the prescnt fecling in the country, but
apart from that there is some other
consideration also. I think if com-
mon script is cver to be devised by
India, that should be a script which
is srientifically suitable for modern
mechanical use. The Nagari script is
not quite good for that. Some of the
vowel signs go above the line and
some hang down below just like a
tail. That is the difficulty for the
Bengali script also. It is not peculiar
to the Nagari script.

Mr Speaker: The point - is simple.
Anyhow Devanagari script is there for
Hindi which is the official language.
Hindi in Devanagari script is provid-
ed for in the Constitution. Therefore
we nced not go into the question whe-
ther the Devanagari script is suitable
or not suitable. The only point to
consider js whether other languages
also must be in that script or not

Shri A. C. Guha: If they have to
change their prevalent script and
adopted a particular new script, they
must see that that script is suitable for
the present day mechanical use,

Mr. Speaker: Devanagari script has
come to stay. It is the script used for

30(Ai) LSD.—8.
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Hindi under the Constitution. We
cannot escape it.

Bhri A. C, Guha: The Constitution
has undergone eight changes and eight
amendments. I think it may undergo
many more amendments in the near
future. There should not be any diffi-
culty about that.

Mr, Speaker: The only point Iis
whether other scripts should remain
or not.

Shri A. C. Guha: Anyhow, I am not
one of those who believe that there is
any sanclity attached to a particular
provision of the Constitution—it may
be changed—or any sanctity attached
to any particular type of script. The
script also may change. After all,
what is the Devangari script? has it
not changed through centuries and
through ages? It has started from the
Kharoshti and Brahmi script and
through the ages, it has been changing.

Mr. Speaker: There is no such thing
before the House. All that I wanted
to say was that there was no resolu-
tion that even for Hindi Devanagari
script should be abandoned. There {8
no such resolution. The Constition
stands as it is, and, thercfore, the only
question is whether when once we
learn Devanagari script for Hindi
language which is the official language
of the Union, it would not be feasible
to have one script, or whether we
should have so many scripts. That is
the simple point.

Shri Thanu Pillai said that there
was some sanctity attached to the
script, that the script was the very
body of a language, that there was
sentiment about it and so on.

Shri A. C. Guha: Therc is senti-
ment, but not sanctity. But the seript
has been changing. There is  only
sentiment; there is some difference be-
tween sentiment and sanctity.

Moreover, if ever there is any move
in the direction of reforming or evolv-
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ing a common script, then we should
also think of some other countries out-
side India, because the Indian alphabet
is in use also in Ceylon, in Burma, in
Nepal, in Tibet, in Siam, in Cambodia
and in Pakistan also. We should have
to take in that case the example of
the present Latin script. Only three
or four decades ago, the German lan-
guage was written in the Gothic script,
but they have themselves adopted the
Latin or Roman script, and it is now
written in the Latin or Roman script
or whatever you may like to call it.

So, when we make a common effort to
evolve a scientific script, we must also
see that the other States in India and
the other linguistic groups and also
our neighbouring countries which use
the Indian alphabet—it may be that
their scripts are different, but I think
they use the Indian alphabet—also be-
come participants in evolving a com-
mon script for all those languages
which use the Indian alphabet.

Shri H. N. Mukerjee stated the other
day:

“l know wvery well that the
Nagari script is, phonetically
speaking, very nearly perfect and
it is most scientifically construct-

I think he must have meant the Indian
alphabet. I admit that that is pho-
netically perfect, but the script has
nothing to do wi*h any phonetics. 1
think from the ;sint of view of phone-
tics, the Indian alphabet is quite per-
fect, more perfect than any other al-
phabet in the world, but from the
point of view of scrip!, I think that
the Indian script is somewhat defec-
tive, particularly for the modern-day-
use. So, if a common effort is to be
made, we should make a common
effort to evolve a script which may be
acceptable to all the language groups;
and the initiative should come from
the other language groups rather than
from the Hindi language group.

Mr. Speaker: How long does the hon.
Minister want to speak?
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Shri Datar: About half an hour.

Mr, Speaker: We have allowed only
one hour more for this.

Shri A. C. Guha: I shall conclude
in two or three minutes.

Another point that I should like to
say in this respect is about the Bengali
language. The Bengali script is used,
and the Bengali literature is in use
also in East Bengal, in Pakistan.
We would not surely like that our
language should be bifurcated into
two divisions because of this script
difficulty. Surely, Bengal would not
like one script for the West Bengal
and another script for East Bengal.

So, the hon. Mover should consider
all these things and appreciate the
difficulties in evolving a common script
aL the present moment, particularly at
this moment, when in India, language
has become a factor of disintegration
and disunity instead of being, as it
ought to be, a factor for unification and
integration. So, I would humbly re-
quest the Hindi enthusiasts to go slow
in this matter. If they tiry to force
the pace, the progress will rather be
retarded and there will be more disin-
tegration and more disunity among the
different language groups.

Considering all these points of view,
I hope the hon. Mover will withdraw
this Resolution and leave it to the
better sense of the nation. I expect
some day the nation will realise the
utility of having a common script
scientifically adapted to and suitable
for modern mechanical use for which
the script is meant,

wt fogen iy  wow e,
I FETA YA F AHA ¢, IF I qGA
fas 94z &7 gu AR,
ot v, oot G § Y o 1=
I RTIR § ¥ WA I | 1@ [y
¥ 7 fasm 3—eT ured oft a@
T & p—fF A sty amm au
T weAr AT # awer W, e
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a1 &W & gy fysr 9ifgw o
T T W & TG Ay wweyg fedy #
Ay & ar afgor & g G w=Eh
T T OHA q¢ WY ITART AHHA &7
TS &7 § 1 T g afe agr 9
gheroft wreTRT § wewr @A W ogw
&1 wter froem, @t gv 3Aer
AAT T FIA F41 A fHT IR
draa " 9z F1 sf ot dar gt
qew ¥ 7g A A A wEEe g
& wradr agEal F feelr wamdi #
97 fasrr wve fwd &

Shri Sampath: May I know what
the hon. Member wants to say regard-

ing me?

Mr. Speaker: He need not know.

Shri Narasimhan (Krishnagiri): He

is supperting the hon. Member,

Shri Sinhasan Singh: I welcome
his speech, but not the spirit of it.

7 w1 mafe 4 €1, 77 Foew
famr 2, =AM for 20

WL AFATT AT 1 qT4T &1
A ferr o o fEar s, ay
qg &1 3t 2 ©F g0 Ia%1 79w 7 7,
Afew TTHT 93 WA AT | T T
% qF TR T MR 7
U% T IuT ¥ AT 4T | AZT 97 oAy
w7 U5 AT AAT AT 9T, AW EY
mar 91 WX 9@ HEF AFAT 9T | AR
qma fere # g3 oz 1 far m,
famer wmn a1 wiw o, Afew far
g Ao Power & g1 1 7 7 3TN
w71 fF & oAt ¥er a7 AsAw g
¥ aext 1 IS w7 W Eem,
Afeq f 1 F g7 93 9T W
T 0@ JHET NGE §T 74T % FyH
fewz 17 & w10 |
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§ wfas 7 £ w7 aret A E
78 sg {7 wft gw we W & o
awg agl wmar g7 | FEemrd fere
¥ e ®Y ez w T wTaT HYAT W7 O
it e Y wr &) TwE
agl & feft o £ ot o,
afen a7 wafy w2 mi @ 7t § for
ot fgdY a7 w7 i iR g @ 2
q waa afser wY e & owrgat &
ng aFwr g g fo @ w@sr ¥
aforwr ah gwer gnAa § Afew ox
fre wramr fa o=y # o emwn 7
g 1 efaw & wif mfead feelr
g3 #, 9@ & Tav wro ® fegg-
qrir Am e cFiwaa ¥ F 4w P
P 7w AT BTt waAwT @, TEET T
rgar # 7 way ofvome g gnn fe
A W A §9 aT% BN IR AHE
agt = 7 |

oY g7 foedr 7 o1 gy , § THEY
AT E tad gy qavren AEf 8
fe=y qur AWy ex: @Y A 2w AY
HTGT & gAY | F arey o & A
gwa fw gz fgi ¥ a7 & af@ o
&% Y7 w7 ¥ Az § gy A,
ag i T Ty

dara w 7R R e i
fan mavr fiz gor o efew &
feedt ¥ afy fara = gra, w7 9T
# e oA % W £ ) WA
# fz=r Ay Tenw1 €1 AT TR A1
? e g © AT A fEedn w g
Jrﬁ#n’haqwq-ﬁﬂ,tﬁqtmft
grAt ot of & ganr 472 § 97 fAR
w7t ¥ = oYy et & 1T ®
aren 1 v w1 # fr 3 fed
oYr weusfy EEi M 1
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[ fagrar ferg)

wr| #1 faadft wm ¥, o %
ST YT STATT ATHT TF F ¥
gifra fewe Y aaat &1 w, o1, 35, €
s F @& 7,90 ¥ o gfEgw
arer feft qg @ 9 g7 FET
fody & s @, a1 AT ) 39
fawg & gg faw wgw £ gEA
o 0 e o=ma: &
YT AT FY A1QT ZY A 1 gH T HAA
F1 99 71 73 swqrar @ Ay g9 Faa
FqAMET % SAAT ¥ IT FY I AAA
aar fagr ar o a® & f= o o1
T AT APRI | ey SfY 7 S gATE
AT 8, 37 H Siedr agt « 7| e
A 4 zferor & faw & wra T
grar @ w1 7g o=t & 9= § 9w
g = T a5 A,
¥ feady, gw &, 3= & & wee7 gAY
T F AMG AAwT 37 F fF T Trom
et *t s ) ean’ H A Yo
AT agriuE g F T F et &
q€ {47 1 7 & qgi IWT AR A
us Tt faay a@ 73 | 37 F9g Ffero
FAE T AE T 1 ITFICH 0F
fedr &1 forers wed & ot o=7 @y
qr | 97 F T &7 Ay qr IF A€ ¥
T i oo @Y fedr & gon fanft
ok 37 ¥ faeg v 8@ & 1 91
9T WY 7 AEH F1 73 & faq fz=27 w7
foratey vamT & 1 37 wERTAT ATE 7 qATM
feo f & ferdt o1 Frendt §, 9. e
g afwa F strian g fr fewdy =or wfroy
WA § IoRIT 2 59 7 fmr 9 *
A 7 &1 ferdl wgrar g 1 Ay e for
TR F A 77 #1 =Y gy § W
Ay g & A femr w faoedY g
o7 GdY yreor Y T 2 17w A F
oY i T A7 mEAt § gl wE
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F o A # PG wW FL GEA
AT e £ G g 7 g ¥ fady
¥, anfe faeat =T & sq wafery 2Y @
oY 27 qurd) fuefr @t 9@ d g s
frpT T Y RF |

Shri Khadilkar: I would have very
much liked to speak in my own mo-
ther tongue, that is Marathi. But, as
1 said, when my hon. friend Shri
Sampath started speaking in Tamil,
I felt that perhaps this problem of
language is likely to bedevil the
unity of our country, and my stand is
because of this and not because of
any enmity or ill-will towards a re-
gional language, of which I am equal-
ly proud. Because, after all, we
think very easily in our own lang-
uage. That is accepted. But still,
when we sit in this august House, I
felt that we are here to take deci-
sions on national problems, and when
we make a contribution towards ar-
riving at a decision it is our duty to
make ourselves more intelligible to
other fellow Members of the House.
With this little explanation in order
to avoid any misunderstanding, I
would turn to the subject under dis-
cussion.

I feel that we will have to work
out for a common script for India, Now
the question is whether we should
accept Devanagari, because it is a
script of my language. If we look at
the evolution of Devanagari, even the
German scholars in a school where
linguistics is taught and research is
carried on, namely the Deccan Re-
search Institute at Poona, have reach-
ed the conclusion that from the scien-
tific point of view the only script
which is really well evolved and
which satisfies all the requirements
of a good spoken and written lang-
uage is the Devanagari script. This is
their opinion.

Shri A. C. Guha: Does the Hon.
Members mean the Devanagari script
or the Indian alphabet?

Shri Khadilkar: The script and al-
phabet both. And they have reached
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this conclusion after centuries of
study. They started this linguistic
study very early. They translated
our Vedic literature into German, and
while looking at the evolution of sc-
ript and language they have reached
this conclusion.

But unfortunately the question to-
day is this, The regional languages
are coming up with the emergence of
the linguistic States, and a certain
identity between a language and a
State, a certain patriotism around it,
a penumbra of all these feelings
round about this idea is there. There-
fore we will have to proceed very
slowly in this matter. But certain
positive steps must be taken.

My main complaint is this. A cer-
tain note has been attached to the
Hindi Commision's report. If we study
that we will find how in the Soviet
Union they tried to fit in all the re-
gional languages and cultures within
a particular culture and a language
which is dominating in the Soviet
Union, that is Russian. In India, un-
fortunatcly, neither the Government
nor the Hindi protagonists have made
such a constructive effort, That is my
complaint.

I will give you one instance. About
a couple of years back, a book of
selected poems from all the langua-
ges was printed  in the Devanagari
seript. It i1s a wonderful book. 1 pur-
chased it and tried to understand it
Even the Tamil poetry, I must con-
fees. I could grasp the meaning  ex-
cept a few words. Let the people in
the South also understand that after
all they have got to realise that if we
are to strengthen the unity and com-
monness of culture, of course, preserv-
ing the diversity and separateness, &
certain attempt, without any preju-
dice, must be made at evolving a
common script.

I would like to point out that In
China there was what was called the
chitra lipi, pictorial script., (Interrup.
tion). Now, they have changed that
and a supreme effort is being made
to adopt the Roman script because
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they want to keep up with the ad-
vance in science and other things in
the world. When we are thinking in
terms of making rapid progress, why
should we in India lag in this fleld of
language? Why not the Home Ministry
take positive steps—just like the pub-
lication of the poems from the various
languages which I mentioned?

For instance, when I travel from
Maharashtra to the south I find the
station boards. If, instead of writing
the name of the station in Tamil or
Kannada or any other language, if you
use the Devnagari script, what harm
is there? 1 will easily understand it
and know what station it is. The pat-
riotism of the man is safe when 1 pro-
nounce the name of the station pro-
perly, It does not change the character
of the station; it is equally Kannada or
Tamil or whatever it may be. There-
fore, I would humbly submit that the
purpose of the Resolution, as I under-
stand it, is to direct the attention of
the House and the country to the evo-
lution of a common script in order to
strengithen the unity.

My hon. friend just now narrated
a story to show that there is a politi-
cal projection in the language contro.
versy. It was clear from what he said
that a man who is equally eager to
teach Hindi to his child is not pre-
pared to accept Hindi on the platform
because he is likely to lose his leader-
ship. So, fanaticism should be shed
from the side of the Hindi protago-
nists and a certain amount of preju-
dice equally from the other side. If
vou are allowing political considera-
tions to prevail in the matter of the
development of a common script and a
common language in this country,
then, I am afraid I will have to refer
to that book again. As Mr. Harrison
in his Dangerous Decades has point-
ed out, this will be a potential danger
to our unity as well as to our free-
dom. This must be clearly understood.

Therefore, I will appeal to all
others. I am equally proud because
ours is a sort of area where we have
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[Shri Khadilkar]
got certain Dravidian influences on
our language and culture as well as
Aryan influences. So far as Maharash-
tra sanskriti is concerned, I can say
without fear of contradiction that
there is a lot of Kannada influence on
Marathi literature and language as
well as Tamil influence, and also
Telugu influence. We see this from
the common words that are used.

In our free India if we can act and
interact and influence each other, we
would like to assimilate our neigh-
bour’s thoughts. Today the barrier is
script. There is a barrier. Why not
remove it? Why not at lcast make
an effort at removing it by accepting
a commuon script which is Devanagri?
17 hours,

One word more, Sir and I have fi-
nished. The other day, Shri Mukerjee
suggested why not accept Roman
seript? For the purpose of scientific
terminology and world development
and other things, Roman script would
be all right. We are moving towards
one world. But at the present level
of development in this country, we
should not make this effort, instead of
accepting Devanagari script which is
a very common script, with some little
changes and adjustments as had been
suggested by Acharya Kaka Kalelkar.
If Bengali and a section of the Dra-
vidian languages adopt this, I am
certain that sooner or later, they will
be in a position to shed the prejudice
and they will share the new creative
upsurge because we are sharing all
the cultures and by sharing those in
the different languages we will be try-
ing to assimilate them and enrich
our own culture and our own lan-
guage. This process will start and a
day will come when we will have a
common script and a common lan-
guage, as we all desire. With these
few observations, 1 support the spirit
of the Resolution but not the Resolu-
tion itself,

Some Hon. Members rose—

Mr. Speaker: I am afraid that ins-
pite of the extention of time by one
hour, I must call the hon. Minister
immediately. Then the hon. Mover
has got a right of reply. I will oall
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only one hon. Member from the Oppo-
sition. . (Interruptions.) Shri Awasthi
and thereafter the hon. Member there,

=t ardrr ey (faegR) : weww
wgred, S SET A7 qret ¥ A e
wE7 T Aa weqe frar @ Sud arae
H gE A1 § O TAGgAT G gY T
TG aferor & wrgat v Q=7 wr &
Ay fafy ¥ qmey § &t www @
5T Fraey fg=ly wrar & fadiy = &
¢ 3fw Fwafasar 98 & & oy
ST T ¥EAT Q1 FAw g & fE AW
TX AN TFEE 941§ ¥ feg
YT UHAT 937 FF F T 2 &7 A
Wt 1 g A faf @ 2 ag
fafr arrdr Y 1 SfFw 2% 978 0d
sarfa 7gY 2 fe s fafout o &
& avd | gAFT A=Y og & 9l F 399
TAH X 77 Azwd g & amrd fafo &
a2 F faw oF apme faf 9F
¥ 2 FT U FAIT AT |

ofgt oF A fafa w gy @
§ qaway g fF A Fawr @ ¥ & 7w
st q afew fam & fema oft
AT & W S wmT F fagew F
I AT § agT a0 TEF T a0 FY
fag v faar @ fr amrdY fafe g=r
a7 fafegt s srar wfry dwrfas 2
oY wfws 7= & 1 7 wrf faare 4y
et Rl & 1 aefarar ag R fr o &
g 3 WIAE gAY A ¥ Jar fr gk
st forgraa fog & sgr ar o= Aw
Fg1 g1 fir wmeT w7 fafe %1 937 afew
Tft ¢ ofwr s noAfer @t ot
farste wamdT ¥ &eor vy afesr T
frgqy AT E | T Y AZA H TA WL AT
ré =1 gt @ @ fov a7 397 WA
/e zfae AT ® wave @ W
urar & 1 dfew aafawar 2 ¥
fafy &7 mraen Q| g &, REAnrd
fafy 7 g aF waew § I9H w47 el
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&1 wafa g &) 7t asdt | § qwwer
g f& sror gad awy wver afe wré g Ay
7g =t o Amaprdr fafe o gudr
st amymat w fofeat s adi ¢
Ffexw qrefas wwer O 57 W F W
faZert arer WA W A fefe &
s fagmafaga s ez fr
TA W F A2 AT &7 W e
Wz & wifs qer AW IEE TwE
@A AEd & 1 59 307 ¥ A guh
wTeT F g Fy fAehardy ug avw
It fF wre a% wu S s Owe fofe
FY HYF TX H ARG AT FT 8T GO
AT @ % 77 ATHIT HAAT AT W
T fafe &Y srqeo gow 79 & gare
T AFN DR AT OF TH W@ A WAT
fft wrm W owew WM oy w7
ggand fafa aaqr geg fafer safaie
A2} gY wFdY | aveefaway aY 77 ¥ fw
ey fafe 1 gews, w9, TORY
w7 gferwr Ft w7 W & aga
Ty 2| WY 7¢ gEAry fafe ®
ag & fau ux amrw wmeaw fafe
e g7 fagr o ar gway A99
T ATH q7 g0 fF s aferor arew Y
ag W fx @) f& 3o arm & .
quE g T g &, ANEA O AGT |
s Anrd) fafa § swey g3 gy
F1 A, A% Aifgew TTIH AT B
T A WH FAT W 7 zfeqor, wrfegr
& gfe ot &Y A yacEHr 2 A LT
FY ATy | THY ¥ 779 A7 fg Y & g
# o gwd Al ¥ Aeaew § Ay fary
H TeaEgH! # a7 o 37 g1 Ay | &
area g f Tz Fmnrr  amm Ee A
us ar fafe when $77 § 27 €1
AT @Y I3AT ) T A9 H oA aw
gz ¥ fF 1o wraTa § oY 9vey Ay faer
qz7 gY Ay 3, vE gfAw fadr i
T T AT TP § AY AT A=
arrm \ & wwar § f6 areft it e
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T gdg( Aeifga ¢ W SEE
w7 for st =g

wq FaArdy foaf & god) fagiver
¥ i § fadan v f Trow T & weew
st gearaor aeft o § s ¥
oY & &g AT R G | A I AT AE)
@ § | I8 SFT ¥ 3% a9 0%
o forr 43 gu 9 1 ogh et St &
g f& et aerd fafs w1 e
farsrara & &Y oo oft 7 9+ A fir
e fadiqay ug & fie graife & o
W faegs adt oy g Afew o
Wi ¥ Afad 9o F Iar wod ard
fafs # form g | @@ oniw fe onia
AT # a9 97 et oAy fafe
# gy frdt 7@ A qre # ovedt of
7 3% a3 %7 gy faay R ww few
uar HrEw TEr  qEr o aefy o
ST 7T A gF 1 TAfNT F amAar
g fo fe=y s anrds fate w1 & 52§89
gaTY zheror & WrEdi ¥ AT THAGEH
& T § 7g L O Tifgg w7 ol
forfa w1 g Reft wremel & ford O aTmr
forfa wrgre F7 ¥ 3T & IF

ot wiwT qw (qFwri-eaa-y-
afem onfaat) :  woow wERE, @
seara & SrereE fr gErw A ared
¥ ¥ & g o fevz § 39 %1 & A
WL FT g |’ Avar gAtent
v gt i i i ot o e . W
e § 9§ 7 wfww woA! S0y Ay
i st 77 fer § 39 § | AfeT vE 0
Az 4 ag ¢ W Y g wwan e
fgdr A uw qar wmar § fom w e
QA AT &1 @ gon aifga
oY s wifg@ o

fgr wray o7 Ay 38 #1 A afq
§ g T Ay §, g ) IW w1 AT
arg § | u4 R w1 g I% oA §
& sevren f 6 o v & AT TR Y



8609 Resolution re: APRIL 1, 1961 Devanagri As Com- 8610
mon Seript for
All Regional
Languages
[ s 2] ¥ qIg T Ve qF ar 7
_ qAA A § FWET
ﬁiﬁmﬂrﬁﬂ‘mwﬁﬁﬁmﬁﬁ arrt o qtat # free o9 § awg
ST AT AT A EHTR HI W I s 3 5
: & TR | I N g T ¥ g o
wE W & 5 daardy frfr dega frfa W aF fore o St 3 weaf ¥
& & A gL s W Ay A7 nfed T FT e faffeec o foa of
T I R wrwT A | At & &1 & T H 77 & 7@ I A
AR &1 oF vy fafg & s A Faq wfrT & A7 2 e W @
HHTHT ¥ Iga glaard @ et 1 fravfady 1 aferor swrea # #1€ 7 91§

Y F TR H, gRE N g g A
T gfauar g At | 7y @9 qiaud
A &Y Y e o rer iy g7 3 W=
qg g1 w41 & 5 Jaerd fafy w5
L g amry fafe e #3 #
@ gw oF e ¥ "iww A wiyw faee
W@y wfwT wqifg ag Se= 78 97
THAT TAT g9 A FH g9 F WL qAT
foaar Tay, odY Sfafwar 3T, fs o=
a1 e & Ay |
AT w7 AW 7 L@ fF o g
TJTE ST AT WA ¥ T §F qeA |
S F AT T T IFY A g AG-
WTST H FT79 F1 UFE TE fHa1 = IF
#T g4 WAL FT 937 | §F Toq0d 7
W AT SIFTLFHGT AT I 41 qf oy
oy grr W Awfza @ & JFAErd
fafe #1 @3 Wt ¥ fag o=
ATSAR AY S FTCEAT 3 7T fgdy sy
w1 W FeE SUqT IO qfew &t
AT | 5w ol & g F a1 O dfaewe
sefrar T IR g WK ag ag g
qredl S w9d IO & ST ag e
< & W wod WeqrE § I a€dey
w3 % fif Faaerd fofa 8 ardy e
¥ oF amr fafo 7 a9 1 gg 712
fe sa< wr@ & frafeat £1 fo 5

Y WTST TR WTET § 97 & W
wfigeft sl ¥ & w1 oF WeT 9@
wrerad w1 feqr amd | gred o e

AT Fredt wifEd | owe adw ¥ 19
T a7AT § | AZ IT T qAT 9 FT
fear mar & fF & I & +18 faron
Y AT AT T G | A FeAr &
g AT FPREEY FT &Y I 7 ey
St T AW { oFar e §oar 9
™ ¥ fad wema sy avfed | IR
i ¥ frarfaqat a1 gferor wre &
AT FT THGET drEr e
Tt S & daT ¥ oS gve 2
&1 2N a1 § Ford iy Ifem g T
21 T TAT ¥ 8§ T FT ATAECT
famrs ST 1w gr § wET WA
¥ HRL IAF A a1 § W 3@ieq
MY F7IE AT H qrEAT ¥ FI9 4T
ZNTr weaay aferor Wyl F St 9
T FT IETWALGE | TH WAL F7
fraszr ag grn f& wa o9 % fe=dt &
aIH oegg a9 1 wafq & 77 fagr T
dfer & amfafe & aw & =
TRl g7 g7 fgedt anaeT e §
# g =76 ©F { w1 A g {7 agi
qreAT S & SR A1 O g, 7 99
#1 feafe &1 we w7 § 1 9g feafe
I # & A, T Fw o« feafw &
sega &1 Wy, fafo sew7 9 ofga
F1 zfero F1 g o @l M FwEI
AfgadreFen e g feww ¥
Ty Ay TAEgea wmay o f fg
WYST WY AT Y SEEAOT Wi ¥ 3



8611 Resolution re:
]

fadr 7 fpe T 9T FY W fgd
HR IT F7 FFOATA F 37 087
A wsgr 77 | TF WEGIT ¥ g
W OF AT W AGT =L AGHIAL-
fowa SwT@ q%ar |

wet ¥ & 97 & wfrwr saar g fw
qg T IFATA FY rear a4 T fagyr
F A, FfT 7@ F1 oww @
LU

Mr. Speaker: Shri Datar:

Shri Achar rose—

Mr. Speaker: There may be some
other occasion for Shri Achar.

Shri Achar: Not an opportunity to
speak as such, I wanted to have a say
on this subject.

Mr. Speaker: I agrce. Shri Datar.

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
Mr. Speaker, Sir, if any indication
was necessary to show that this reso-
lution was rather inopportune at this
time, it has been fully afforded by
the speeches of a number of hon.
Members from various parts of the
country like the south, the west, to a
ceriain extent the north, namely,
Punjab and the east, namely, from
West Bengal. In such cases we ought
to consider the question as dispas.
sionately as possible with a view to
see what would promote the highest
interests of the country es a whole.
It is for these purposes that I have
placed before myself for elucidation
three points which we have to discuss
with a view to see what ought to be
the policy not only of the Govern-
ment of India but of the country as
a whole.

The first question to which 1 shall
address myself is as to whether in
principle or in spirit, as the hon
Member, Shri Kha-ilkar said, there
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is anything objectionable about the
purposes of this resolution. So far as
the hon. Member, Shri Prakash Vir
Shastri, is concerned, he stated that
there had been a move for having a
common script in India for the last
50 years at least, and he contended
that just as we have accepted Hindi
as the official language for the Union
along with English for the time be-

ing, just as we have accepted the
Devanagari script therefor, we can
go a step further and introduce the

next reform by having a common
script not only for Hindi but for all
the regional languages as such,

In this connection, go far as this
particular principle or the object of
this resolution is concerned, there is
nothing to which we can take an ex-
ception, because, in spite of all that
has bcen happening, in spite of what
you might call the indications of a
spirit of disruptiveness that is geen
here and there, India is one in  cul-
ture; India is one in a number of
subjects, taking into consideration the
south, the west and other rarts of
India. 1 was trying to find out whut
were the views that were expressed
in this respect by two Commisslors
which had recently the occasion to
consider this question; one wus Lhe
Official Language Commis.ion and e
other to a smalier extent, the Saas-
krit Commission. In the OMclal Lar.
guage Commission, this question was
considered at great length After
considering the other aszpects of the
question, they applied themasclves to
the question of standardisation of
Indian scripts. They pointed out how
there was a basic unity underlying
all the extant Indian scrints. They
pointed out the historical aspect of
the matter and they stated that at
one time or other, there were three
scripts in the whole of India. One
was the Brahmi script. They have
further pointed out that this Brahmi

script 18 et the base of all the
languages in India, including the
southern languages as well as
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northern languages, I am quoting
from the report:

“However that may be, two sc-
ripts are known to have existed
in the ancient India, the Brahmi
and the Kharosti, the latter pro-
bably confined to the North Wes-
tern regions of the sub-continent.
There is a third script originating
from Vatteluthu believed to have
originated in South India and claim-
ed by some scholars to be a very
ancient script developed indepen-
dently of the above two. Almost all
the modern scripts of India are
derived directly from the Brahmi
seript.”

In this connection, a chart has been
attached to this report where all the
modern languages including Sanskrit
have been noted. The alphabets have
been dealt with and the authors of
this report have clearly pointed out
that the southern and northern lan-
guages also had a common script,
namely, the Brahmi script once upon
a time and subsequently it was vari-
ed 10 mcet local conditions. That was
how Brahmi script had a unifying
force,

Dealing with the question of Deva-
nagari, they have pointed out that in
respect of certain languages, which
were called the daughter languages
of Sanskrit by the Prime Minister on
one occasion, there were certain scri-
pts which are more or less closely al-
lied to cach other. For example, you
will find that for Sanskrit and Hindi
we have got the same Devanagari
script. As Shri Khadilkar rightly
pointed out, in Marathi also the same
Devanagari script is  used. Gujarati
script is almost the same except that
there is absence of the upper line
which is called Sirorekha, Bengali
and other scripts also can with cer-
tain varintions be brought nearer to
the mother language or the sister
languages. They suggested, as a first
step let us try to have all the daughter
languages of Sanskrit or the siter
languages in the south and the west
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brought together with a view to evolve
a common script because there are a
number of similarities, if not identities,
so far as these are concerned. To find
out that, long ago from 1904 onwards,
very great attempts were made by
the people from the south, by the
leaders from the north and the south
for having what they called Ek Lipi
Prachar, i.e, propaganda for having
one script. In this respect they have
mentioned particularly the names of
two great persons, one Bengali Judge
and the other a South Indian Judge.
They have pointed out that Justice
Shradacharan Mitra from Bengal
and Mr, Justice Krishna Swami Iyer
from Madras held a conference, which
is of historical interest, After consi-
dering the different languages, after
taking into account the various dia-
lects and scripis, Mr. Justice Krishna
Swami Iyer pointed out that at that
time, in 1910 there were 20 scripts
in the land and there were as many
as 147 languages spoken in the coun-
try. Now, perhaps, the present number
is also likely to be slight]y more. be-
cause the dialects have been coming
into their own. Konkini has now got
a consciousness about itself and we
have gol certain other tribal dialects
which are trying to come into their
own. Tulu is also there. Thus, you
will find that even as early as 1910
there was an organised attempt. And
before this Lok Manya Tilak was
the first leader of all India importance
in the fleld of politics, who took up
this question and stated that the time
has to come when we should develop
a common script.

May I point out here by way of
parenthesis that Gandhiji was not
only a political leader but was a lea-
der of vision, was a leader of great
political and social division, and he
pointed out that Hindj ought to be
the language, the Devnagari ought
to be the common script; but it should
be said to his eredit that he stated
that so long as there was a desire,
we might use the other scripts also.
That is how Gandhiji approached this
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question and even in one of his arti-
cles he has stated that Devnagari was
the common script and it should be
considered as an essential script. This
is ultimately what was the observation
of the Prime Minister of India, Shri
Jawaharlal Nehru. He stated:

“This question is not even an
academic one in India today, The
first step left for us seems to me
the adoption of a common script
for the daughter languages of Sans-
krit—Hindi, Bengali, Marathi and
Gujerati, As it is, their scripts have
a common origin and do not differ
greatly and it should not be diffi-
cult to strike a common mean. That
would bring these four sister lang-
uages much nearer to each other.”

So, after what has been pointed out
by me up till now about the history
of the whole question, the question
that has to be considered was as to
whether the Devanagari script should
be imposed upon the nation.

That takes me to the next question,
The next question is whether we can
have o common seript and under such
circumstances, if there is no imposi-
tion at all, if there is at least a feel-
ing of imposition, as we have seen
here. Therefore, they suggested that
a beginning should be made in due
course at a proper time, of making
the Devanapari script optional for
use for the writing of the other Indian
languages besides the Union lan-
guage. That is what they pointed out,
and very propheticaly also they dealt
with the misunderstanding that was
likely to be created if Devanagari
script was forced or imposed, even
indirectly, upon the nation. This is
what they said in conclusion:

“We would, therefore ahjure any
forms of action savouring of com-
pulsion in this behalf and advocate
merely the use of the Devanagarl
script for the writing of the re-
gional languages at the option of
the writer.”

CHAITRA 11, 1883 (SAKA) Devanagri As Com-861¢

mon Script for
All Regional
Languages
This is what they have stated not on
behalf of the administration even.
Because, the administration would
come in after there has been a fairly
good effect by the propaganda made
in this respect.

In this connection, my hon, friend,
Shri Musafir pointed out the other
day how at one time he was in favour
of Devanagari as a common script
for all the regional languages and
how he feels after a lapse of certain
years that certain difficulties have
arisen. He pointed out that he had
occasion to change or revise his opi-
nion, but ultimately he promised that
a time might come when we might
rise above all these feelings of what
can be called, misunderstandings and
bitternesses also,

That was given expression to In
this report also. Sir Teja Singh’s opi-
nion has been quoted, namely,—

“The change in gcripl is & very
vital change for any language with
a rich past, for the scrint is the
most intimate part of its litera-
ture.”

May I here add, as you pointed
out, that the script is like a body to
the soul or like skin to the body it-
self? Therefore you cannct change
the script at your own wish without
affecting the feelings of the people
there, All these things have to be
done only gradually.

Then they made a reference to the
misunderstanding that was likely to
be aroused in case even an indircet
attempt at imposition of the script
was made. They say here—-

“....to avoid any misunderstand-
ing that this is a first step towards
the elimination of languages like
Urdu and Punjabi...."

He was dealing with Urdu and Pun-
jabi in the Punjab; but here we have
got the same case and two hon Mem-
bers, if I mistake not, have pointed
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out that, They saw in this resolution
a motive which, I am quite sure, the
hon. Member, Shri Prakash Vir Shas-
tri, did not have that this is only a
thin end of the wedge and that ulti-
mately the scripts of all the regional
languages should disapear and there
ought to be a common script. This is
the opinion that we have so far as
the Official Language Commission is
concerned. They have pointed out
that we ought to move with great
caution.

So far as the scripts are concerned,
whatever might be the propriety, the
accuracy, or whatever it is, we ought
to understand that there is a lot of
sentiment behind them and when the
sentiment is there we ought to be
extremely careful. That is the reason
why 1 have pointed out here all these
circumstances in the first instance,
Though the object behind this resolu-
tion or the spirit of this resolution is
commendable and perhaps when all
the din and the dust of controversy
has died down a time might come,
not from Government level—please
understand that it has to come from
below from the people themselves
and, as Shri Musafir pointed out and
I agree with him, it ought to come
from the non-Hindi members of the
Indian nation so that there can be no
fear or suspicion that any attempt is
made for cvolving a common script in
the scnse of obliterating other seripts—
this has to be fully kept in view, in
particular when we have such opposi-
tion from thce Punjab State in  the
North,

There also we have a flne script
which is known as Gurmukhi namely
the script of the great Gurus of
Punjab and other areas. There is a
sacredness of that expression Gurmu-
khi, In the south we have got the
great and ancient Tamil language
which can be considered only as a
sister language of Sanskrit. May I
add for the information of the hon.
Members of this House that there
was a two-way traffic. Sanskrit took
a lot from Tamil and Tamil has also
taken a lot from Sanskrit. Only the
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other day a philologist told me that
the word Dravida in Sanskrit was
derived from the word Tamil in the
Tamil language. Tamil became Damil
and passing through various stages it
became Davida and then Dravida,
Dravida in Sanskrit has come from the
word Tamil in the Tamil language.

There are a number of such words.

There is the Kittel's Dictionary in
Kannada where it is pointed out that
it is not that only Sanskrit has fed
these languages, but in turn the South
Indian languages have also fed Sans-
krit., With some changes those words
have been evolved in  Sanskrit.
Therefore, when there is an opposi-
tion from the Punjab, and when there
is an opposition from the southern
most State, Tamilnad or Madras, we
ought to be extremely careful.

In this connection, may I point out
what the Sanskrit Commission stated?
The Sanskrit Commission dealt na-
turallv with the question of Sanskrit
language and literature, They also in-
directly dealt with the question of
the script for Sanskrit language
which was, as we generally think,
the Devanagari script, It is true that
in most of the northern areas, Sans-
krit is written in the Devanagarl
script. But I may point out to hon.
Members here that even the Sanskrit
literature, cven the Vedas and other
things have been written in the South
Indian scripts? In my own State, you
will find that Sanskrit writings are
in the Kannada script They are also
in the Tclugu script and also in  the
Tamil script. and also  in  the
Malayalam script in Kerala. That
shows that naturally those people
were giving the largest measure of
importance to taking Sanskrit but
to faciliate the undersianding of
the great literature in Sanskrit, they
had it through their own script. This
fact was fully taken into account by
the authors of the Sanskrit Com-
mission’s report and they stated that
what we wanted was the spread or the
rejuvenation in a way of the Sanskrit
language and literature, and we were
not so keen as to have a compulsion in
respect of the script to be used even
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for the Sanskrit languege, I shall read
out their sentence from the report in
this respect. They said:

“For this reason, and consider-
ing also the fact that scripts other
than Devnagari have been
serving the Cause of Sanskrit to
the fullest extent, the Commission
is of opinion that while the know-
ledge of the Devnagari script
should be made universal as the
pan-Indian script for Sanskrit,
the employment of the local
script as the potent aid in the
dissemination of Sanskrit should
be continued.”.

So, we have got two reports. Those
two reporis naturally lay the greatest
stress on what might be called the
policy of caution in this reespect,
Nothing should be done, especially
when we are working in a democratic
set-up, to give room cven is for  a
suspicion ¢f the imposition of any
script.  Unfortunately, there are cer-
tain movements, perhaps, with a poli-
tical motive, which are carried on with
a view 1o divide our great and ancient
country into certain compartments. In
fact, in spite of the apparent dissimi-
larities or variations here and there,
may I point in all humility that India
is one, and all these varicties through
the various languages and scripts only
promote the essential similarity if not
the identity of Indian culture?

After dealing with the first question,
1 have also incidentally dealt with the
second question as to whether assum-
ing for the sake of argument that we
accept this resolution, it will or will
not be an imposition by itself, or it
will or will not promote a feeling of
suspicion that there is an imposition.
The hon, Member should have made it
clear. while speaking the other day,
that he had no desire to have the
other scripts obliterated or extinguish.
ed or destroyed. They would remain
30 long as they are. But I agree with
one hon. friend who suggested that
perhaps in the fullness of time, when
the whole position is ripe and when
the matter is taken up at non-official
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levels, perhaps, the adoption of a com.
mon script along with the maintenance
of the preservation of the other scripts
till such time as the people desire, or
if necessary, for all time to come, may
facilitate the understanding of the
various languages and the ideas in
those languages by us,

In this connection, may I make a
reference {o the great step that the
Sahitya Akadami has taken in this
respect? My hon. friend, Shri Khadil-
kar, alluded to a similar idea, If for
example, as he stated, the writings are
through this common script, which-
ever it might be, Devnagari or the re-
formed Devnagari, as the Official Lan.
guage Commission have put it it
would be easy for others also to
understand the great ideas In those
languages. It has been my experience
when I went to Bengal or to the
Tamil country that just after a few
hours of continuous hearing of Ben-
gali or Tamil, I could follow the lan-
guage and follow what they were say-
ing, though it was in Bengali or Tamil,
If, for xample, the great writings in
all these languages were to be publish.
ed through a common seript, through
the Devnagari script as it is at present,
it would be more easy for us, the
southerners, northerners, easterners
and westerners to know what 1s con-
tained in the other languages.

There are two things which ought
to be noted in this connection, One is
that India's culture and way of
approach is common to all the langua.
ges, whichever it might be. You might
go to Kanyakumari or you might go
to the Himalayas; you have got the
same current of cultural life. That
cuture has become the composite cul-
ture when we derived certain sus-
taining influences from languages like
Urdu and others. Thus, if for exam-
ple, it is possible to have a common
script like Devnagari understandable
by all, it would be easier to transmit
iteas. While transmitting ideas, what
will happen is that we shall shed mis.
understandings.
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Asg you, Sir, pointed out, Tamil is a
great and ancient language and it has
one of the finest literatures, religlous
and otherwise. Even in the non-religi-
ous field, we have an ancient work on
polity and on social subjects which
evokes the admiration even of the
present people in the other areas, Thusg
if an attemp! is made to see that we
carry this not from Government down-
wards but from the people upwards,
if we can carry it in the field of edu-
cation and in other fileds, it would
bring good results, I was very happy
when the hon. Member pointed out
that even though on political grounds
sometimes w¢ do something with  a
certain ulterior motive, we really take
to Hindi because ultimately Hindi has
a place in the future of our great
nation.

Shri Sampath: Question,

Shri Datar: Let us be understand-
ing; let us not offend the feclings of
any people. Then I am confident that
the non-Hindi-speaking people them-
selves will come forward and say that
a time has come when in the larger
itile--ests of India and for the greater
di: omination of knowledge, it will be
b.ter to have a common script.

Sari Tangamani (Madurai): May I
know if the hon. Minister is support-
ing the Resolution?

Shri Datar: I am, therefore, pointing
out that it would not be proper in
present circumstances, whatever the
object might be of the Mover of the
Resolution, to give support to it as it
is. Let it come from the people them.
selves, and in due course with the
goodwill of all the people concerned,
in the north and the south, perhaps it
might be possible to evolve a script by
certain changes and other things, after
all this misunderstanding has com-
pletely disappeared.

Before I conclude, may I refer to

one or two statements of the Prime
Minister?
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He was speaking about the Roman
sceript and other things, and he said:

“Its success in Turkey and Cen-
tral Asia had impressed me, and
the obvious arguments in its fa-
vour were weighty. But even so 1
was not convinced, and even if 1
had been convinced, I knew well
that it did not stand the faintest
chance of being adopted in pre.
sent-day India. There would be
the most violent opposition to it
from all groups, nationalist, reli-
gious, Hindu, Muslim, old and
new."”

Then he stated so far as script is
concerned:

“But this question  is not even
an academic one in India today.
The next step in scrip: reform for
us seems to me the adoption of a
common script for the daughter
languages”.

—please understand how cauious-
ly he move—

“of San-kril—Hindi, Bongali,
Murathi and Gujarati,  As it is,
their seripts have @ common Orie
gin and do not difley greatly, and
it should no: b ufficult to strike
a common mecan. This would bring
these four great sister languages
much nearer to each other.”

May I point out to you that the
scr. 5 of Kannada and Telugu are
vy near cach other? In fact, with
some variation here and there, if we
evolve a common script for the Kan-
nada and Telugu languages, then it
wouid be a great step towards having
a common script with the good wishes
of all the people like the one that the
Prime Minister has pointed out.

Under these circumstances, in view
of the fact that the underlying motive
is above broad, I would request my
hon. friend not to press this resolution,
so that when the time comes it may
take some years, and it may require
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some educative effort also on a  per-
fectly persuasive basis—then the ob-
jective that he has in view might be
better accomplished than by pressing
this resolution at this time when it
will lead to very great friction and
great misunderstanding.

Mr. Speaker: What Shri Sampath
said was that in 1938, when the Con.-
gress Ministry was in office in Madras,
Rajaji himself, according to him, made
Hindi a compulsory language in all
schools; and it was then that the
movement  for a separate Dravida
State was started. Since then no
attempts have been made to reconcile
this and every attempt that is being
made is to strengthen that  opinion
that there is a kind of an Hindi imper-
ialism sought to be imposed upon them.
And he thinks that the attempt to
have a common script, which is the
script for Hindi, is another such
attempt tu force one common  script
and elbow out the other languages in
this country. He is proud of his lan-
guage and his script and  therefore
thinks that far from strcngthening the
forces of unity, this is a disintegrating
one. Therefore he says that it is not
proper and there is no good pressing it.

Shri Datar: May I say one word by
way of reply to this, because I did not
know what he said? So far as this is
concerned, the Congres: (G .: . -ments
formed in 1937 in the States did not
use an imposition at all as he states.
In fact the extent to which they intro-
duced it, if I mistake not, was that jn
the secondary stage they had it, and
it had a very good and salutary effect.
With due deference to my hon. friend
Shri Sampath may I point out that
there are more Hindi-knowing boys
and girls and people in the South than
what he imagines? And it has brought
the South and the North together, and
if we carry on in this way it will
bring us still more together,

Shri Sampath: The hon. Minister
must also know that due to our agita-
tion it was withdrawn subsequently,
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They had introduccd compulsory Hindi
at the High School stage in all the
High Schools in the State, and it was
subsequently withdrawn.

Mr. Speaker: Very well. Shri Pra-
kash Vir Shastri.

Shri Tyagi: Shri Sampath knows
English.

Mr. Speaker: He knows some Eng-
lish (Interruption).

Shri Datar: My friend Shri Nara-
simhan points out that teaching was
compulsory without any cxamination.

Shri Narasimhan: And Shri Gopaln
Reddi was in the Cabinet.

Mr, Speaker: There was an agitation
and people were sent to  jail.  Shri
Prakash Vir Shastri,

st seT WiT @rest o werw
TRy, T T ®1 ufeqa 57 ¥
qTATY ¥ AEe # S Ao ¢ &,
I # A gwT A wewfeut s
Aoy arer 3 ], fagiv e
s AT qwaw A Wi e ey
& xered § modft gvAfy wqeT sy
| 7T Ty AT T IWIT X @,
frgix w7 a7 fa aw weT dvw
3, v & g qrrar o & B, 9Ty
37 & frd et ey oyl &
et g & me ¥ 4, faagty
oA frnT &Y 1§ U 4 W
fr € w1 & =@ qramaY & frg qw
wrareg fafy efmT w73 # @ @
wegnf § | w@T ww TEA AWT ®
gy §, Forsgi o O TR T AW
T arrmey fagr, & 3§17 TAE
v § | for st & g e e
faeger & §, Afww way wolfy ITgwr
ot § e oft & prv ¥ AN
BT § 1 vy 9 avgt W o, fgt
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[fr sty T aret]

W werE ¥ wodr wagAfa sqaw
Y, ¥ gegAe W AT g, ot
f& 9721 ¥ 20 ¥ amA OF gI-ITEw
fag afeas frar & fF war atx
fafe & graes & gw =Y orey Mg
% ad 9T 39 Arwew § g7 w45
Fraracr dwT 777 & AR gw fAorg
&

stgt o ot arva F faawy, foa
N ayregr wegw T gATE, AT A
i foer & 37 77 ¥ 9w & A%
aF WIGT ¥ 19I5 F7 woAr Fafy
Y &, 37 & 19 TF WIewrmET Gy
g o & e &Y% ol fafy =
grear AgY =Srgar, § mwerar g fw
T F WY JEqTT AT AT KT qF T3,
ar 37 F7 39 F1 fGUT FTA ] wra-
AT 7 AT | AT wFAE #F qg fay
t & wra £ arfaw Temi a0
% g F fawe 717 & fodt ow gy
fafe & =7 § T390 #1 ThET
ot @17 1 & T 7O Ry AT @
FYY gC a3 faeqx & arq w737 9 fw
o ag whiarg warfe w=ifa a8 §
iR fo Aravai & gor fafear @)
3T FT FATT FT F ¥7 & W9 9%
g fafe wv eqrfae famgr o
I3 @ =g fafy gifae @ wifes,
wifs I9 T wegwA FIH A7 F
e aw AT g WX W F g ox
tfrgw | A afw A A @ e
qregas #1 fref wmrd § o ¥
Fq &1 woar arfgew @ fasewro
2, Teqy &, Afw 7 o2 g AT ¥
AN gwe T At € T I8 & fAwa
Fafew & grfgw WX qOOOWT
AT A AR | AT T TEIARS
o cfage ® arfaaare ax o |
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arfreare F gfage o) wifga =t
HIATAT FTH A | §F JETH At Y
i@y qu A wgarfv e
et &Y oF g fafy @y
wifgd | oF T & swfraat & gER
T & wifge #Y @Y F 0 AR
fafe aga wgras @ |

1 fax, o AFT 37 7, AN FAw
¥ & g fF W R @ T W
Iofeaa #<7 Tw 78 Fed v ww@w
IaT Ardm & fag afaw s
AT # ¥ TF AT F FAT HAGT
grrr, A wegr AT | F wyy fay &
fa=r<t #1 @ wwar g, afew & a
37 F T X 9T AR AT FI FEAT T1EAT
g gamd@qrafrwm s
T8 T84 & ¥ 3w A o arar
FT 93T WA g, fEeg & wEar
g fr zhaor £ 53wt # 39<
I ¥ 0 Ard | FfwT 37 ¥ ¥
¥ fafe € #feard g1t 2, fog ¥ 2%
oF wredr frew wrar @ 1 afz fafy
F ag A 9 F ¥ g2 J1F, O
gL OF J|Fa & gAL F AT HrAq
# guwar g | qR qra @ fr o
WA ArarHi A WA qOAT g
qoqT g, arfger g, sfer: 310 &
et § 6 afew, 720y, v, g
wifg ATl ¥ aT7 aga 97 wrfger
FT WerT ¢, feg g7 Werd ¥ gay
avr safefae & 1 Faw oo ff @At ¥
arr 37 ¥ oftfamw 7 @ g &
¥ 9mgr o 7 3w F i F fega fofy
' fafe w1 ger famr omd

wft w7 ¥ firy, ot qrg foew,
WIRAE QX AT WG, @ 749 7
w71 a7 fF 78 wex W F oA @,
fafa %1 § 1 @ @rar woz o e QX
NggaRgE v afm M &
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a7 ¥ qaT 7 Wi ¥ O usAfa
TATT AT FWT &, A W W
fafr, 4% sraror s 9T e
agr & fr3za FTAT Sw@ET g
fr Wy wvaw # dr vy wrd
sfasre agr 74T faars ger &1 g
& F aferar & a1 wgar g v g
# faa wrarai &1 qrgar fadr gg
&, 97 #a 1 wfaqfa g 1 9T 37T
ow gAt & fame wrr ¥ faw & 4%
7z gea ufeqa fagr qr

. Jdg Y Fer # fw fafs & ag=
FIT & ATIT KT FTCHT THTT g1 AT |
7 #§f wwgar % &7 wrar A1 v
frfr 3 fereft srrdft &, ot 3wy srres .
mmr g o, du 3Far fore @
gr s gErAfT &Y gy W ™R
fafe # fore St @ ot w7 gt
AT AT mwr g1 T (4

AT & AT IAFT AIAT AYAY
arfee grar &, g2 wrar w1 WY Ffagra
grar &, afww fafy & ofads &, foawdt
& g&@ < &1 A w7y wyrarHi B AT
fadt, ag Arar w9 g 9 wren
FT AT FT T30, g7 IFT &7 AT
Wt w4 w o | )

g, TF a1 & NI, FgA IRATE,
ag ag fr fogt aIcoa gaaeT g
TRTE & 9T 9941 g o ar 37 Wi
% &% wadr et 1 T fe ag
T &t &, Afer ore fag danrd
fafe & @, @ gamFaT ®T R ¢
] YT A7 qHG AT AYAT a1 w7 A
AT T AT | §F H AT & T
T¥TC W &4 1@F ol § §g =g
TRAT ATET |

¥ wvTey Arat & fasger afchan
A afsr 2 gg # Y anre”
30(Ai)LSD.—9.
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T @ gferst § W 7g qEw W
fedt afcag # wie ¥ wwrfore gt €
Forer®t syrer Y &t vy Y Tl
fafe % forar orar & 1| FEOEEw §
TF Tga UVg wE g & T |
FooaIe ®Y wfawr ® @ oard ¥
fora ar & aa & 2&ar g fe 9w W
a1 & frady grwar & oF awar §

“freg  SeRETTREiee
T A AT o
T s freafe
ferearer v fafy giaome
o Y TEAAT wY AT &, e -
srrdy Ferfa % fraf €YY &Y aorg & W
o fr qg fradt wfew gopa & free
g afamr FTAd A
“¥¥ wrga, fe & gw freg e
7 &, o worey ¥ 7 Y@ A7 |
et qro & ary At faar
& #rar w7 glafy & faar gq
ey wY ATt 1
@ ST § AT TN qrar ey

vz, arfr § gAwr fgqr gy & gET?
| qew ¥ WA aweg oY g ayeh

¥ s sfeqr wrr # & AT AW
feram & 1 o 1 ag 3far wmor & g
afer @ Jramrdr # ¥ aft g
oF FART § | 3wy T oavar W
Fitx w1 g ferar 8

"geafer w¢, faifmr we, ey
am ) feefr ww v mfeq
g6t gex Ay wwrEdT
afe T T wdIr WX A
ary fawr, ¥ ¥ S,
or3 ¥ W AT O% fgesy | I
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[
[y s areAt]
T ¥ wrard wEes arf

9: ... T AW FO AL
tﬂwﬁra‘rs afer #fifyg
T THMA . RATT ...
7T, /Y

wa gg 3fear qrar @ Afww 2=-
anrd # foet 1% & Froowr F g
s gww Farg | 79 awe & sfear
et gy F frad e gt mE
Y e ¥ 7 wrm ey #
forras ey dwga & fage § ) ot
off 9wt , W 1 qF 0w oE
ary & wTF &7 e faar g
qrfY Y3 &Y sraegEar 97 1 G AT
fe o a¢ ¥ wear A qHwwA AT T
IAAY ATV HT §T7 T A q | A WY
TR & AW A F@T 1 IF F@ O
oY &Y UF A% 5 &7 ANAG |

“geafe wfsw fre FTa”

&% ggwr g7 farar 1| ST fee o 49
W IFw 9 @A fagr a qF@ g
wm f @ W oft fradr free 2
gopa & |

goaife ®1 oq & dfas, wfsw &
s aqaR AT ag g o | wa
oW R gan dea & ffag
7 @ 'wiwg s 9 @ T
&1 Iofeqy foar @ e wreefie smamw
# foramr FTdT g ST & wear @
fafg afs o § 9w @ 1| = #
e gz S Wi 3g gt giat §
o Y gw &1 P @ ity
WA Y7 a4 & 3w & wwean
s wfew grft w=ht o7 ot & a7 Au
qg TRTA W KT THAT FT TR FAT

APRIL 1, 1961

mon Script for

All Regional

Languages
% F wodt e w §F TR
¥ amq gt Feay ) foe orATeT
Fama & godr fedy? § qga & 97
fef af forrd 33 famaa & oomq
79t &, ¥ A AT F A A
st fror forg, 3 TromaraT S {
auAY fedr? 7 fafr & geaer # fram @
fr frewr  weTuw #Y wewfa wr ot
T o & wwfr wr @ 0
dfeq = #t wwwfa 71 3, wsgwfa
A &Y genfy #7 §, W 9T AW
Teafaat #1 23 g wwr fawrfvar &

frmar 2 -

"z g a1 9¢ AR ¥ F
17 g9 qarg qrar F wfatom
g AT TR o7 iFwfoas
® ¥ AT X fAam ST
#r famrfem Fw@ €17

ag Tl FfamA Y weer Ry
2, faegia a3 faera & g woefy aewfa
& & ar A wrar whiame a8 g,
dar fF gk 17 WA St 7 w@n, oAt
% fad wag 37qEw A & 9 of
7gt e 5 woar gEra Ivfaa
FCH FIE T TF7 7 faag 2o &
SN FE [AaH1 TAE I B TWE
9T ATHT 93 | HAT THE (A9 Tfr
a7l W g, O § AR g AR
¥ ¥ ¥ gz w=m, afk wro Ad ar
Y AT ITATY AT Yo IF TERI A 2T FY
waEar o7 faare feqr sndm aq a®
T Frx FF FaATE W oA # 0w
£ w1 w17 w30 fr gax § o f
™ wFT &1 i faT g
afea §fs @ v svgwe afY @,
it & fewi # aortfew faw w7 g
qr, wwfag g & ovar A ¥
AN woqy 74 ¥ f47, gw =T .

i
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mon Script for
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¥ Fwg #wr 7g fear a1 T
ATz w7 A0 7 &8 wrrw Wk
yory & whma &1 e fear @
wwfeg § wos wwaE W g, A%
TH TETT w0 a5 2w F #d faarg
3= # g 977 gAfaT § 39 &Y I
AT E |
Mr, Speaker: There are (wo amend-

Shri N. R, Mun:.

The amendmoents will nave

to be dizposed of before the Resoiution

vun be withdrawn.
wha moved the amendments 1S
here, 1 shall put them Lo the vote of
the House:

Moember
not

The hon

The question is:

“For the original Resoaution, sub-
stitute—

“This House¢ i1s of opinlon that
D:vnagari script be adopted fox
gl]l regional languages in order te
bring them closer to each other
provided that approval is glven by
a'l the State Legislatures withour
exception.”

“For the original Rcsolution, sub-
stitute—

“This House is of opinion that
Devnagari script be adopled a¢ &
common script for all the regiona!l
languages except Tamil, provided
that State Legislatures agree tn
this by their respective Legisla-
tions.”

The motion was negatived.

Mr. Speaker: Now, | take it that the

hon. Member who moved the original

Resolution has the leave of the House

* to withdraw his Resolution

-
.

L

?  The Resolution was. by leave,
withdrawn.

—
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RESOLUTION RE: NATIONALISA-
TION OF COAL MINES

Shrimati Renu Chakravartty
(Basirhat): Sir, 1 beg to move:

“That this House is of opinion
that all the coal mines in private
sector be nationalised.”

Sir, as you know, thisg is a matter
which has been agitated over for a
long time, and from the time of the
¥irst Five Year Plan this matter has
been considered on various occasions.
Now that we are just on the eve of
the Third Five Year Plan, It is time
augain for us to raise this matter,
because the arguments that were put
forward cariier both by those who
opposcd this proposal as well as the
hon. Minister were that it was not a
practicable proposition.

17.57 hrs.
IMr. DeEPUTY-SPEAKER in the Chair]

The question of practicability has
been raised earlier by various com-
mittees also. Though they agreed

that nationalisation was the only solu.
ion for many of the jlls which persist-
ed in the industry, they felt that it
was a question of practicability, The
Coalficlds Committee had said that it
should not be taken up within ten
years. That Commitiee had said that
during that period of ten years their
recommendation about the question of
rationalisation of coal industry should
be implemented. Ten years from 1947
have passed, and many things like the
question of amalgamation, the question
of safety, the question of conservation
etc, which are of utmost importance
for the coal industry of our country,
have not yielded satisfactory results.
We have passed one or two laws also
like the Conservation Law and the
Acquisition Law with regard to coal-
ficlds or coal-bearing areas. But, as
the Minister himself has admitted the
pace has not been fast enough and the
ends that we had hoped for have not
been achieved. Therefore, it is neces.
sary that we should take it up again,
now that we are on the eve of the
Third Five Year Plan,





